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Pl"BLIC A:\"~OV\CEME!S'T 

l Regula! ion I~ r!(lhe lmoh·enn und Bunknlp/(:1 ( Li'JUidanon Proccs1) Regula/ions. ~() 16] 

FOR THE ATTENTIO!S' OF THE STAKEHOLDERS OF 

1\1/s. SHREE \"AISH~O DE\"1 MILLS PRI\"A TE LIMITED 

Relevant Par-ticulars 

1. Name of corporate debtor M/s Shree Vaishno Devi Mill s Pri vate Limited 

2. Date of incorporation of corporate 05'11 March 1993 
debtor 

3. Authorit) under "h ich corporate debtor 
Registrar of Companies- Coimbatore 

is incorporated registered 

4. Corporate I demit) 1'\ umber Limited 
U17111TZ1993PTC004283 

Liabilit) Identificat ion 'um ber of 
corporate debtor 

5. Address of the registered office and 
118 Kumaran Road Tirupur -64160 I 

principal office (if an)) of corporate 
debtor 

6. Date of closure of insoh enc~ resolution 
18'1 Januar) 2020 

process 

7. Liquidation commencement date of 2711 .lanuai"). 2020[Being the date of liquidation order 
corporate debtor of~CLT] 

8. l\ame. address. email addres~. tell!phonc: CA. MAHALll\'GAM St:RESH Kl MAR 
number and the registration number of Reg.~o.-IBBIIIPA-001/IP-POOI 1 0'::?017-1811 0::? I ~ 
the l .iquidator SPP & Co .. Chartered 1\ccountants. 

~o.2 ~ '9. ~i\edh\'ih.as. Panh.aja Mill Road. 
Puli)ah.ulam. Coimbatore- 641 O-t5. 
Mob: -91 '3 ~3 0 523-t I 
e-mai I: msureshkumar@' icai.org 

9 Last date for submission of claims 26'h Fcbruar~. 2020 

~otice is hereb\ Q:i\en that the Hon'ble l\CL T. Chennai Bench has ordered for commencement of 
Liqu idation ofM s-Shree Va ishno De\ i Mi lls Private Limited on 27'1 .lanuai"). 2020. 

The stah.eholder-, of t-.1 s Shree Vaish no Devi Mills Pri vate Limited. are hereb~ called upon to submit a 
proof of their claims on or before 2611

' F ebruar~. 2020 to the L iqu idat )!' m tht addre-,s menttoned aga iibt 
item S. 

M/s. SPP & Co., Chartered Accountants 
No.27/ 9, NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore- 641 045. 

T: +91 422 - 2319882, ~91 73730 52341 E : msureshkumar a,icai.org, cirp cvsppgrou.ps.com 
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The financial creditors shall submit their proof of claim~ b: electron ic means on!: . A II other stakeholder~ 
ma: submit the proof of claims in person. b: post or h: electron ic means. 

~ote: 

Applicable forms can be do'' nloaded from the folio" ing ponal: w'' '' .ibbi. g.o' .in -7 Quid Links-7 
Do'' nloads-7 Fonns under IBBI(Liquidation Process) Regulations. 2017. 

Submission of false or mislead ing. proofs of claim shall anract penalties. 

Date : 04/02/2020 
Place :Coimbatore 
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M/s. SPP & Co., Chartered Accountants 
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